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I, the Chairman of the Committee on Private Members· Bills and Re-
solutions, having been authorised by the Committee to present the Report 
on their behalf, present this Sixty_first Report. 

2. The Committee met on 13 March, 1989 for-
I. Reconsideration of classification of the following Bills:-

(1) The Rice_Milling Industry (Regulation) Amendment Bill, 
1986 (Amendment Of section 3, etc.) by Shri K. S. ROo. 

(2) The Essential Commodities (Amendment) Bill, 1987 
(Amendment of sections 6C and lOA) by Shri K. S. Rao. 

II. Allocation of time under rule 294(1)(e) of the Rules of procedure 
to the Resolutions at item NoS. 2 and 3 set down in the List 
of Business for Friday, 17 March, 1989. 

Reconsidena.tion Of the clcl8rification of aill. 

3. The Committee considered the request of Shri K. S. Rao to reconsi-
der their earlier ciecJsions (vide Twenty-first and Fiftieth RePOrts) regard-
iD~ the classification of the following Bills from category 'B' to category 
'A. :-

(1) Tb(l Ki~MllI1nf( In.awtry (Reri-Jon) .An.e..Jrneftt :om. IOU 
(Amendment of section 3, etc.) 

(2) The Essential Commodities (Amendment) Bill, 1987 (Amend. 
ment c>f sectiona 6C and lOA) • 

•. On reconsideration, the Committee did not see any justification for 
altering the original categorisation of both the BIlls. 

AUoeution. oj time to RelOlutions 

50 '!'be Committee recommend allocation of time to resolutions as 
foUows:-

(1) Re8Qlut1on by Shrimati Geeta Mukherjee regarding 2 houri 
measures to end crime apinIt women. 

(2) ReeolutiOn by Shri Basudeb Acharie regardin« sub- 21iourl 
sidence in Raniganj Coal M1nea. 

Jleeommenaation., 
a. The Committee recommend that the allocation of time to resolu-

tions, as shown in paragraph 5 above, be agreed to by the House, 
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